Central Administrative Tribunal.- -
Principal Bench, New Delhi, '

0.4.Mo.2583/90
New Delhi this the 23rd Day of January, 1995,

Honthle HMr. B.N. Dhoundiya1,'Member(A)
Hon'ble Mrs. Lakshmi Swaminathan,Member(J)

Sh. Surender Kumar,

S/0 Tate Sh. Ram Prakash,

R/o H3/53B, Bengali Colony,
Mahavir Enclave, Palam-Dabri Road,
Hew Delhi-45,

(through Sh. D.R. Gupta, advocate)
. versus

1. U,P.S.C. through its Secretary
' Dhopur House, MNew Delhi.

2 Ministry of Information and
Broadcasting,Shastri Bhavan,
New Delhi.

{(none for the Fespondents)
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